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Fewer for Utilising transmission
C apidfy of AkaShvani, Imphal

230. SHRI N. TOMBI SINGH: Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state:

(a) whether Government are aware 
that the full transmission capacity of 
the Akashvani, Imphal is rarely used 
due to constant shortage of power;

(b) if so, the eteps already taken 
and being taken to remove this diffi-
culty;

(c) whether Government are con-
s i d e r ^  to have a generator ade-
quate for the station to meet the 
shortage; and

(d) if not, the alternative thereto?

THE MINISTER OF INFORMA-
TION AND BiROADCASTING (SHRI 
L. K. ADVANI): (a) It is not a fact 
that the 50 Kilo Watt Medium Wave 
transmitter a t Imphal is rarely used on 
full power, though it is true tha t on a 
number of occasions the transmission 
was adversely affected by power fail-
ure.

(b) The m atter is being pursued with 
Department of Electricity, Manipur.

(c) I( is impractical and uneconomi-
cal to have stand-by generating sets 
for such high power transmitters.

(d) The Department of Electricity, 
Manipur is likely to commission a S3 
KVA sub-station near the AXR. instal-
lation. I t is hoped that continuous and 
reliable power supply would be avail-
able with the building of this sub-sta-
tion.
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Allotment of »tee;l to Kaipp  
Compaies

232. SHRI MUKHTIAR SINGH 
MAUK; Will the Minister of STEHL 
AND MINES be pleased to state:

(a) what are the criteria laid down 
by the Steel Authority of India 
Limited for marketing and distribu-
tion of steel in the country to the 
various factories and re-sellers;

(b) the quantity of steel allotted by 
SAIL to  Kalinga Companies and their 
sister concerns during the period 
October, 1978 to Juno, 1979, month- 
wise; and

(c) whether any extra quantity of 
steel was allotted to them prior to 
the increase of prices of steel some-
time back and if so, the quantity 
thereof and the reasons for such 
allotment?

THE MINISTER OF STATE IN 
THE MINISTRY OF STEEL AND 
MINES (SHRI KARIA MUNDA): (a) 
The Steel Authority of India is follow-
ing the guidelines laid down by the 
Joint Plant Committee In this regard, 
as amended/modified from time to time.




